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SHRI PRAMOD MAHAJAN: Is the
authority delegated to Jammu and Kashmir
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[RAJYA SABHA]

to Question \2
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SHRI S. JAIPAL REDDY: One Solanki
will never speak in this House.

SHRI S. S. AHLUWALIA: When he
speaks you will go out. That is why he is not
speaking.

SHRI GOPALSINH G. SOLANKI: 1
am very thankful to the hon. Minister for
assuring provision of STD facilities in all the
Sub-divisional headquarters in Gujarat.

At the same time I would like to say that
there is a very sorry state of affairs in a
particular area. Though it may not he relevant
to this question. I would like to bring this to
the notice of the hon. Minister. First 'T would
like to ask him if there, is a procedure
whereby a waiting list maintained is skipped
over by a particular SDO and he is
empowered to make an entry after that
because of a political leader's telephone.
Because of this a particular- person, is not
provided a telephone connection according to
his serial number. If not, then I would say that
a was a sorry state of Affairs on the part of the
Halol Exen This has been done here and the
record is there. I think the Minister would call
for the record also.

Now, I would like to ask my supple
mentary. I would like to know how many
Sub-divisional headquarters are surrounded by
backward areas particularly in Pan-dhimahal,
where there are four Talukas— San'trampur
Jhalod Baria and Sabarkan-tha and also in
Surat. I would like to know how many such,
sub-divisions have
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been left out in the provision of STD
facilities and what efforts are being made for
providing the same.

SHRI RAJESH PILOT: About the
first part of the question, if the hon
Member gives me the details, I will take
action against the concernd officer. It is
never allowed. Politics does not come in
the functioning of the Government
I may assure this to the hon. Member.

In regard to the part (b) of his ques
tion, I really would not be able to give
information districtwise, but I can give
the information to the House. We have
19 district headquarters in Gujarat. All
have STD facilities. We have 46 Sub-
divisional Headquarters. Thirtynine
have STD facility. We have 134 Talukas
and Tehsils in Gujarat. Out of these 80
have been connected with STD facilities.
The remaining 104 Tehsils are left with
out STD facilities. In the next 2i months,
we will try to put in our best efforts so
that by March, 1993 these places also
will have STD facilities.
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Mir. Chairman, Sir, I have been vary frank
about the targtt and this is the target that we
have taken up. If we do not take up a high

target, we do not reach a high degree. I am
keen that we must do it by March, 1993. We

are putting pressure on the Department that
we must achieve this target by March, 1993. 1
am trying my best to have it done by

March, 1993.
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Review of Indian Economy by the
National; Council of Applied Edonomic
Research

*403. SHRI V. NARAYANASAMY; Will
the Minister of FINANCE be pleased to
state;

(a) whether it is a fact that the and year
review of the Indian economy for the year
1992-93, done by the National Council of
Applied Economic Research, shows that the
exports are well below the target and
Government expenditure will overshoot the
budgeted amount; and

(b) if so, what fiscal measures govern-
ment are taking for balancing the economy?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
RAMESHWAR THAKUR); (a) and (b). A
statement is laid on the Table of the House.

Statement

(a) and (b) In a mid-year review of the
Indian economy for the year 1992-93, the
National Council of Applied Economic
Research has observed that the current year's
exports are below the targets and the overall
Government expenditure may erceed the
budgeted amount by the year-end.

[22 DEC.

1992 ] to Question 22

During April-October, 1992, the growth
rate of ovejall exports has shown a con-
siderable improvement, Exports to general
currency area (GCA) in dollar terms in-
creased by 13.2 per cent in Apri-October,
1992 (over 1991) compared with an increase
of 5.5 per cent, in April-October, 1991 (over
1990) and overall exports increased by 6.1
per .cent. during April-October, 1992
compared with a decline of 5.8 per cent-,
during April-October, 1991.

As regard Government expenditure, the
Government are determined to reduce gross
fiscal deficit from 6.2 per cent, of GDP in
1991-92 to 5 per cent, of GDP in 1992-93.
Total expenditure is being monitored
regularly and Government are maintaining
strict fiscal and monetary discipline.

SHRI V. NARAYANASAMY; Mr.
Chairman, Sir, the hon. Minister has said that
exports had increased by 6,1 per cent, during
the period April-October, 1992.

The question of exports has to be
considered, taking into account the imports
being made. On this basis, the question of
trade deficit has to be considered. Now, the
Commerce Ministry appointed a Committee
called the Sundaram Committee, to go into
the question of credit facilities for the ex-
porters. An interim report has been submitted
by this Committee. They have suggested two
things.

One measure Suggested by this Committee
is, reduction in the interest rate for the people
who are seeking credit facilities. Also, they
have suggested thai credit sqeeze should not
be imposed by the banks. But, Sir, the
Finance Ministry scurtled it, Now, the
imports are double that of exports, as on date,
as per the figures.

Therefore, I would like to know from the
hon. Minister, what is the rate of increase in
exports and imports, during the period April-
October, 1992, in dollar terms? Secondly,
there is a trade deficit. May I know whether
there is a trade gap? If so, how are we going
to manage It in the remaining period of
three month?.



